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PER: ASHOK JINDAL  

                
 

 The applicant has filed this appeal alongwith an application for 

condonation of delay in filing appeal on the ground that the impugned 

order despatched on 28.3.2018 has not received by the appellant. 

Therefore, there was delay in filing appeal against the impugned 

order before the Commissioner (Appeals). As soon as, they received 

the order of the Commissioner (Appeals), they have complied 

thereon.  Therefore, the delay in filing appeal against the impugned 

order be condoned.  



 
 

 

2. Heard the parties. 

3. Considering the fact that it is not coming out from the record 

that when the appellant has received the impugned order, in these 

circumstances, the benefit of doubt goes in favour of the appellant, 

the date of receipt of the order shall be treated as 12.1.2019.  

Therefore, the delay in filing appeal is condoned. 

4. With the consent of both sides, the appeal is taken for disposal. 

As no relief has been sought against the order of the Commissioner 

(Appeals) by the appellant, therefore, there is no merit in the appeal. 

Accordingly, the same is dismissed.  

(dictated and pronounced in the open court) 

 

(ASHOK JINDAL) 

MEMBER (JUDICIAL) 
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